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Requirements of States for Rehabili-
tation of Flood Victims

( Shri Nagi Reddy:
2478, Shri Chintamoni Panigraki:
Shrimati Ila Palchoudhari:

Shri B C Mullick:

Will the Minister of Home Affairs
be pleased to state:

ta) whether Government have
asked varioug State Governments to
intimate to the Centre their require-
ments for rehabilitating the Ilarge
number of people affected by the
recent floods:

(b) if g0, the detsils of the com—
munications received from the State
Governments; and
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(c) the action taken, thereon?

The Deputy Minister of Home
Affairg (Shrimati Alva): (a) The
rehabilitation of flood victims is the
responsibility of the State Govern-
ments. They were, therefore, request-
ed only to state whether any special
assistance from Centre was required.

(b) and (c¢). Only the Governments
o! Maharashtra, Mysore and Kerala
have approached the Centre for finan-
cial assistancc. The Government of
Maharashtra asked for a ‘Ways and
Means' advance of Rs. 3 crores for
relief and rehabilitation of the people
affected by the recent floods in Poona.
This amount has been  sanctioned.
The Governments of Mysore and
Kerala have asked for financial assis-
tance to the extent of Rs. 3 crores and
Rs. 1 80 crores respectively for the
victims of floods in their States. The
matter 15 under consideration,

Lecture Tours by Ministers and
Deputy Ministers

2479. Shri A. M. Tariq: Will the
Minister ¢f Home Aflairs be pleased
to state:

(a) the number of Ministers and
Deputy Ministers who went on lecture
tour of foreign countries during the
year 1960-61 up-to-date;

(b) details of amount paid to them
by foreign institutiong by way of their
fees and other emoluments;

(c) whether this amount was depo-
sited by those Ministers etc. with Gov-
ernment; and

(d) if so, the details of the amount
actually deposited by them and the
amount retained by them in lieu of
travelling and other expenditure
incurred?
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Pilot Project in Orisma

2480. Shri Chintamoni Panigrahi:
Will the Minister of Home Affairs be
pleased to state:

(a) whether the pilot project which
was proposed to be started in Boi-
pariguda in Orissa in the gramdan
villages to be worked by Akhil
Bharat Sarva Seva Sangh has been
set up by now; -~ . |

(b) what are the details of schemes
of such pilot projects in the gramdan
areas; and

(¢) how do they differ from develop-
ment schemes carricd in NES. or
C.D. areas?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes, sir.

(b) and (¢). A list of schemes
taken up in Boipariguda pilot project
and development schemes carried  in
N.ES or CD. areas 1s given below,
Some of the important schemes  in-
ciuded in the C.D. areas have been
taken up in Boipariguda project  as
well.

1. Detarls of schemes of pilot project
in Bmpariguda.
(1) Panchayat.
(2) Credit and Marketing.

(3) Other Co-operative Organi-
sation.

(4) Education.

(5) Agriculture and Animal Hus-
bandry.

(6) Social Amenities.

(7) Special Programme e.9. Work-
shop, Legal aid, Research,
Investigation and c¢valustion.

11. Details of development schemes
carried in N.E.S. or CD. areas.

(1) Agriculture extension and
Animal Husbandry.

(2) Isrigation, Reclamation and
80il Conservation.

(3) Hetlth and Rura} suuuuu.
(4) Education. ;





